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CENTRAL ADMINISTRATIVE TRIBUNAL
FRINCIPAL BENCH

0A.No.2698 0f 1997
New Delhi, this 13th day of August, 1998

HON BLE SMT. LAKSHMITSWAMINATHAN,MEMBER(J)
HON'BLE SHRI K. MUTHUKUMAR, MEMBER(A)

Gudewar- Chandrkant Jairam
Project Director, DRDA
Sarda Building, New Moundha

Maharashtra. . Appliﬂant

N

By Advocate : None.
ver aus

1. Union of India, through
The Secretary T
Union Public Serwvice Commission
Dholpur House, Shahjahan Road
NEW DELHI. ,

2. The Secretary :
Department of Personnel and Training
M/o Personnel and Public Grievances
Morth Block
NEW DELMI. e ' : .

.- The Secretary
Rural Development and Water
Conservation Department
Government of Maharashtia
Mantralaya, MUMBAI-400 032. ..o Respondents

w

By Advocate: Shri R. y;‘sinha.

\

Q. RDE R (ORALY

Hon ble Smt;'Lakshmi"Swaminathan,M(J)

None for the applicant even on the second
call. We note that none had appeared for the
aDDlicanf oH thé last daté, i;e. 28.7.98. Previous
to fhét on 6.7.98 Shri H.K. :Gangwani, learned counsel
for~the applicdnt had sought a last opportunity to
file’rejoinder and- that has also not been done.
Earlier to that~,also, we find that opportunit@gzhad
already been given to'fiie‘rejoinderu This is a case

dealingfwithda.CiVil Services Examination, . 199s.
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neither the applicant nor his counsel 1s seirlous about

2.
z. In the above circumstances, it appears that

pursuing this case ant it is accordingly dismissed for

default and nonr-prosecution.

(K, thukumar) ’ (Smt. Lakshmi Swaminathan)
Member (A) Member (J)
/
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